Information Note to the Press (Press Release No. 22 /2017)

For Immediate Release

Telecom Regulatory Authority of India

Extension of time for receiving comments on Consultation Paper on ‘Regulatory Principles
of Tariff Assessment’

New Delhi, the 16™ March, 2017: Telecom Regulatory Authority of India (TRAI) issued a
Consultation Paper on ‘Regulatory Principles of Tariff Assessment’ on 17™ February, 2017
inviting comments from the stakeholders by 17™ March, 2017 and counter comments by 24

March, 2017.

2. TRALI has received request from the stakeholders for extension of time for submission
of comments. The Authority has therefore, extended time for submission of comments upto 7™

April, 2017 and counter comments by 15™ April, 2017.

3, Comments on the Consultation Paper may be sent, preferably in electronic form on the

e-mail address advfeal @trai.gov.in. Comments/ counter comments will be posted on TRAI’s

website www.trai.gov.in. For any further clarifications / information, Sh. Kaushal Kishore,

Advisor (F&EA-II), TRAI may be contacted at Tel./Fax: +91-11-23234367.




